IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court

fees/removal of defects.

Date 25.03

.2025

Applican

t

Court Fee

Specificatio

n

INOT READY CASES

11605/202 B K . 2025-
1 12.02.2025 |RPFAM/264/2024 voraRana | 3-00,3%3 03o0c
2 23243/202 17.02.2025 |CRLREV/555/2022 |G R PATRA |6.00,3%6 égfg;

15826/202 P K 2025-
3 5 25.02.2025 CVRVW/16/1992 MISHRA 1 DFA 03-25
4 28063/202 06.03.2025 |CONTC/4794/2024  |A SAHOO  |2.00,3%2 ggfg;

18086/202 T K . 2025-
5 o 06.03.2025 |FA/236/1999 voHanTy  |13-00,3%13 03one
6 §0441/202 13.03.2025 |WP(C)/10671/2024 |B JENA 76.00,3%76 ng;;

20.00,3*20
7 20910/202 17.03.2025 |WP(C)/13221/2006 |R SAHOO  |document in ng;5
dms
18.00,3*18 _
g (209127202 119 03,2025 [wp(C)/23077/2012 |R SAHOO |document in  |2023
5 03-25
dms
9 21043/202 17.03.2025 [WP(C)/38997/2023 |N C SINHA |21.00,3*21 égfg;
10 21546/202 18.03.2025 |[CRLMC/2091/2022  |[D SAMAL  |28.00,3%28 ggfgg
11 51550/202 18.03.2025 |CRLMC/2091/2022  |D SAMAL  |28.00,3*28 ngg;
12 21574/202 18.03.2025 |CRLMC/2091/2022  |D SAMAL  |28.00,3*28 égf;;
13 21575/202 18.03.2025 |CRLMC/2091/2022  |D SAMAL  |28.00,3*28 égfg;

21599/202 P K . 2025-
14 |c 18.03.2025 [SA/40/1999 MISHRA 11.00,3*%11 03 ne

21657/202 P K 4.00,3*4 2025-
15 |2 18.03.2025 |WP(C)/1723/2025 | coo0 CAPERLESS 03 ne
16 ?2036/202 19.03.2025 |WP(C)/23863/2022 |B BEHERA |3.00,3*3 ggf;;
117 |22145/202 |19.03.2025 |[WP(C)/13536/2016 |D P DAS  |12.00,3*12 2025-




RE | | 03-25
22155/202 J D . 2025-
18 5 19.03.2025 WP (C)/28742/2011 MUDULT 24.00,3*24 03-25
19 ?2541/202 20.03.2025 WP (C)/5355/2019 T BAG 3.00,3*3 ég%;;
20 22542/202 20.03.2025 WP (C)/5355/2019 T BAG 5.00,3*5 gg%;;
22945/202 P K . 2025-
21 5 21.03.2025 CRLMP/2372/2023 MOHANTY 4.00,3*4 03-25
2 22948/202 21.03.2025 WPC (OAC) /3586/201 R N BARIK |3.00,3%3 2025-
5 5 03-25
23 22953/202 21.03.2025 WP (C)/3398/2023 R C ROUT 4.00,3*4 gg%g;
document
22968/202 available in 2025-
24 5 21.03.2025 WP (C) /38626/2021 J P KAR dms, court fee 03-25
to be paid
25 §3021/202 21.03.2025 CRLMC/804/2023 P BARIK 4.00,3*4 ég%g;
document
23463/202 available in 2025-
26 |g 24.03.2025 |AHO/96/1994 S K DASH |4 <" court fee |03-25
to be paid
document
23464/202 available in 2025-
27 5 24.03.2025 AHO/69/1995 S K DASH dms, court fee 03-25
to be paid
document
23465/202 S K available in 2025-
28 5 24.03.2025 We(C)/21736/2014 TRIPATHY dms, court fee |03-25
to be paid
document
23466/202 S K available in 2025-
29 5 24.03.2025 WP (C)/22516/2013 TRIPATHY dms, court fee |03-25
to be paid
document
23469/202 available in 2025-
30 5 24.03.2025 WP (C)/22681/2019 B BEHERA dms, court fee |03-25
to be paid
23477/202 3.00,3*3 2025-
31 5 24.03.2025 CONTC/1145/2025 S BHUYAN download copy |03-25
document
23482/202 available in 2025-
32 5 24.03.2025 WP (C)/17885/2009 S SAHOO dms, court fee 03-25
to be paid
2.00,3*2
33 23488/202 24.03.2025 WPC (OA) /20/2014 B SAMAL document in 2025
5 03-25
dms
134 [23586/202 |24.03.2025 |CONTC/702/2025 S K 4.00,4%3 2025-




|5 PARIDA DOWNLOAD COPY |03-25
document
available in
35 |23588/202 1) 43 2025 |0Jc/3389/1993 N MALLICK |dms, court fee 2025-
5 \ 03-25
to be paid ®
70
document
23599/202 J D available in 2025-
36 5 24.03.2025 WP (C)/1484/2012 MUDULTI dms, court fee 03-25
to be paid %40
37 23603/202 24.03.2025 WP (C)/38997/2023 |R SAHOO 21.00,3*21 gg%gg
23610/202 P K 4.00,3*4 2025-
38 c 24.03.2025 WP (C)/5751/2025 MISHRA PAPERLESS 03-25
23754/202 16.00,3*16 2025-
39 5 24.03.2025 WA/524/2024 B K SWAIN SENT TO XEROX |03-25
23755/202 16.00,3*16 2025-
40 5 24.03.2025 WA/524/2024 B K SWAIN SENT TO XEROX |03-25
MANOJ
23858/202 36.00,3*36 2025-
41 5 24.03.2025 RVWPET/169/2023 KUMAR SENT TO XEROX |03-25
PANI
document
23883/202 A K available in 2025-
42 5 25.03.2025 WP (C)/9155/2007 BEHERA dms, court fee |03-25
to be paid
document
available in
a3 [23898/202 1,0 43 5005 0JC/8057/2001 S K SETHI |dms, court fee 2025~
5 \ 03-25
to be paid ®
50
document
23970/202 available in 2025-
44 5 25.03.2025 0JC/6416/2002 R SAHU dms, court fee |03-25
to be paid
document
24016/202 available in 2025-
45 5 25.03.2025 0JC/770/1976 K C PANDA dms, court fee |03-25
to be paid
READY CASES
B N 3.00,3*%3 SENT |2025-
46 |3383/2025 |15.01.2025 RSA/246/2023 SHADANGI TO XEROX 03-25
16959/202 S K 2.00,3*%2 SENT [2025-
47 5 03.03.2025 RVWPET/399/2019 MOHANTY TO XEROX 03-25
20437/202 4.00,3*%4 SENT |2025-
48 5 13.03.2025 ABLAPL/8227/2023 T K SAHOO TO XEROX 03-25
22152/202 R C 5.00,3*5 SENT |2025-
49 5 19.03.2025 WP (C)/2830/2020 MALLICK TO XEROX 03-25
* —
50 22158/202 19.03.2025 0JC/10688/2000 R C ROUT 19.00,3 1? 2025
5 document in 03-25




dms

51 229927202 150.03.2025 |ogc/8897/1997 S omanpy | |3-00,3%3 dms 2020
52 22556/202 20.03.2025 (0JC/14442/1997 > H 32285223 in 29727
53 ?3558/202 24.03.2025 |WP(C)/33152/2020 [o N . |2:00/ 374 SENT 2025
sa 239907202 154 03,2025 [we(c)/16221/2021 [k sasoo 100/ 3% SENT 20257
s6 23077202 154 03.2025 |nBLAPL/8227/2023 |R MIsHra |0:00376 SENT 29257
58 23829/202 24.03.2025 |WP(C)/18541/2021 |P.K.PATRI égﬁgo%g*i;Rox égfg;
59 238497202 154 03.2025 |we(c)/7456/2025 |2 S Do 90r3%S DO 29257
60 23876/202 25.03.2025 |WP(C)/23898/2024 |S K NAYAK ii&ggéigiipy égfg;
61 §3896/202 25.03.2025 |RSA/246/2023 p x pasn | 00/ 375 SENT 20257
62 [23%9%/20% 195 03.2025 |wp(C)/29494/2024 |p BIswaL |[2:00 ¢ 473-00 29257
63 ?3962/202 25.03.2025 |ABLAPL/2848/2025 Egg%gTA' Sa%ﬁLéAS*iagg égfg;
64 23963/202 25.03.2025 WP (C)/17656/2022 |7 % %%igoéi*i;rox 20
65 (239797202 195 03.2025 we(C)/30303/2024 |3 saHoo |2:9%: 370 0
66 239807202 1r5 03,2025 |aBLAPL/3553/2018 |B K ROUT 3688&;;35 29257

5 e 03-25
67 24011/202 25.03.2025 |ABLAPL/2819/2025 [R K BARIK iéggii;i copy ng;
68 |21013/202 195 03.2025 |cRLREV/97/2023  |s w cavya |1 00374 SENT 20257
69 (290207202 195 03.2025  |aRBR/89/2024 7P kAR 2100500 0
70 24027/202 25.03.2025 |[BLAPL/10190/2024 |° 2 15430 202

DOWNLOAD COPY

71 ?4028/202 25.03.2025 |CMP/1212/2024 P R SWAIN |- 00 >" 2 PO 2025




24030/202 D K 4.00,3%4 DOWN |2025-
72 2 25.03.2025 |CRLA/335/2025 wanitex loan o
24064/202 2.00 , 2%3.00 |2025-
73 |2 25.03.2025 |BLAPL/12645/2024 |s N Gava |-00 1 27200 12057
24179/202 NIRANJAN |4.00,3*4 DOWN |2025-
74 2 25.03.2025 |WA/624/2025 o Lonm e
MANOJ
* —_
75 [24236/202 o0 13 5025  ABLAPL/3070/2025 |KUMAR 5.00.3%5 DOWN 12025
5 LOAD 03-25
PANT
24237/202 P. B. 3.00,3%3 DOWN |2025-
76 |2 25.03.2025 |ABLAPL/3072/2025 |2 B = 270 i
24238/202 R. K. 3.00,3%3 DOWN |2025-
77 ¢ 25.03.2025 |WPCRL/15/2025 ity S o
PRAVAT
* —_
78 §4244/202 25.03.2025 |CONTC/1/2025 CH. 3623'3 3 DOWN 32325
BEHERA
PRAVAT
* —_
79 24245/202 25.03.2025 |WP(C)/8102/2025  |CH. 2623'3 > DOWN 32325
BEHERA
PRAVAT
* —_
80 24247/202 25.03.2025 |CONTC/7993/2024  |CH. iégg'3 2 DoWN 52325
BEHERA
BIJAY
* —_
81 §4252/202 25.03.2025 |ABLAPL/1041/2025 |KUMAR iégg'3 2 DOWN ng;5
BEHERA
SATYA . ~
gy |24260/202 | 0 13 5025  |ABLAPL/3045/2025 |RANJAN 4.00,3%4 DOWN 2025
5 LOAD 03-25
PANT
MANOJ . B
g3 [24261/202 | 0 3 5025 |ABLAPL/3030/2025 |KUMAR 3.00,3%3 DOWN 2025
5 LOAD 03-25
PANT
3.00,3%3
24318/202 A. K. / 2025-
8 |2 25.03.2025 |0JC/9341/2000 o i gﬁgUMENTS w2350

NIC




